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Breast Feeding _

*207. SHRIMATI BASAVA RAJES-
WARI:
SHRI K.H. MUNIYAPPA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether a bottle-fed baby is more
susceptible to diarrhoea than a baby fed
exclusively on breast milk in the first six
months;

(b) if so, the steps taken by the Union
Government to create awareness among
mothers to breast feed their babies; and

(c) the other steps taken to initiate the
concept of baby-friendly hospitals to provide
breast feeding?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L_.FOTEDAR):
(a) Yes, Sir.

(b) and (c). A statement is laid on the
Table of the House.

The steps taken by the Government to
promote awareness and propagate th mes-
sage of exclusive breast-feeding include the

* following:

1. The Indian National Code for pro-
tection and promotion of Breast-
feeding adopted by the Govern-
ment in December 1983 enjoins
the health authorities in the country
to encourage and protect breast-
feeding by giving publicity to its
benefits. The Code also provides
for a coordinated effort by ensuring
that all the health workers, includ-
ingthese underthe Integrated Child
Development Scheme, are respon-
sible for motivating and promoting
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mothers to exclusively breast-feed
their infants.

Under the Control of Diarrhoeal
Diseases programme, funds have
been earmarked to the state gov-
ernments for spreading the mas-
sage of the advantages of breast-
feeding. This is carried out through
organizing mother’ meetings regu-
larly atthevillage level by thefemale
health workers. Under this strat-
egy, women in the rural areas are
sensitized about the advantages of
exclusive breast-feeding of infants.

Publicity material, like post-
ers, pamphlets etc. on the control
of diarrhoeal diseases includes
messages on breast-feeding.

The state Governments have been
addressed through letters empha-
sizing the importance of exclusive
breast-feeding and to involve apex
medical and nursing professional
bodies, non-governmental organi-
zations and other opinion leaders
in spreading the massage of the
benefits of breast-feeding.

Duringthe celebrations of the World
Breast-feeding week in India from
1 to 7 August, the concerned de-
partments in the Government of
India had organized meetings with
various voluntary organizations,
professional groups and govern-
ment representatives with aview to
focus on the urgency for promoting
the concept of exclusive breast-
feeding in the country.

A Bill,’ The Infant Milk Substitutes,
Feeding Bottles and Infant Foods
(Regulation of Production, Supply
and Distribution) Bill 1992 was
passed in parliament. it prohibits
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advertisements of infant milk sub-
stitutes and feeding botties and also
prescribes measures to ensure that
in the marketing of infant milk sub-
stitutes no impression is given that
feedingof these productsis equiva-
lent to or better than breast-feed-
ing. Contraventionof the provisions
of the Bill would attract penal ac-
tion.

The Government is actively
collaborating with the professional
bodies such as the Indian Medical
Association in promoting the con-
cept of ‘Baby Friendly Hospital
initiative mooted by UNICE and
WHO. Government is actively in-
volved in the National Task Force
which will evolve procedures for
recognizing Baby Friendly Hospi-
tals in the country.

[Translation)
Cooperative Sugar Milis

*208. SHRI VILAS MUTTEMWAR:
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" SHRIMATI SURYAKANTA
PATIL:

Will the Minister of FOOD be pleased to
state:

(a) whether the Government policy to
accord priority in issuing licences to the
cooperative sugar mills is being implemented,;

(b) it so, the reasons therefor;

(c) the number of cooperative sugar mills
awaiting clearance, State-wise; and

(d) the time by which approval is likely to
be accorded to issue ficences to these sugar
mills?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) Yes, Sir.

(b) Does not arise.
(c) The State-wise number of pending

applications pertaining to the Co-operative
Sector, as on 20.7.1992 is as follows:-

1. Uttar Pradesh 8
2. Maharashtara 226
3. Gujarat 12
4. Haryana 5
5. Punjab 13
6. Bihar 6
7. Kamataka 9
8. Assam 1
280

Total -






